T

High Court of Jammu and Kaslunir at Jammaun.

No:

W) Ae

Order

Dated:

\1\,\’/[')0\}

Sanction is hereby accorded to the additional allotment of funds in favour of the
Jollowing Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D&S Judges,
under varions object heads during the current financial year 2017-18 as per detail given helow:-

RBs. In lucs.

Copy to the:-

-2 Pr.D&S Judge, Kulgam./Katlhua.

J. Special Judge, (Anti-corruption) Jammu.
3-0  C.J.M. Kargil/Rajouri/Budgam.

7. Sub Judge, Batote.

. City Judge, Janun.

9-13

1.3-70.

Y No | Name of the court Salary O.L. T.E. POL Tele Electricity
. Charges
1| Pr D&S Judge, Kulgam. 10.00 | 0.20 0.20 | 0.07 |
; Special Judge (Anti-corruption) | 10.00 el — e 0.10
| Janunn,
K C.J.M. Kargil, 12.00 | 0.20 0.30 1020 1020 |-
4| CJM. Rajouri. - o 0.20 - e -
5| CLM. Budgam. . 0.27(0w) o
- Sub Judge, Batote, | o 0.10 0.10 - e —
S| City Judge, Jamim., 10.00 - - - - —
4 Munsiff, Malanpnr. 3.00 0.27(01) - — e
O | Munsiff, Tangmarg, | «wemn 0.10 — ——— o ---
" Mnusiff, Banihal, e 0.15 0.30 —_— e -
X I 7 B ‘./U’.’,’lf_ilr,/]’. Kalakote. e 0.20 o —— 0.10 menm
2| Munsiff, Kupwara. 0.15 0.15 | -—
A5 Muansiff, Thanamandi, . S S o 0.10 0.30
R Iglrl/ Maob, Mag., Thanamandi, 10.00 0.15 0.30 0.20 — —enm
ISV Addl Mob, Mag. Shopian, — 0.15 ---- o . ---
For Misc. Counrts.
Pr. D&S Judge, Kathua, 3.00 - - - - -
’ ‘el
By Order. b e M o
Deput vRegls trar(Acctis) " ’ I
No: 2119 -Uy / A'Q Dated: q\'”/’l Yo\ /f,\.\

Munsiff, Mahanpur/Tangmarg/Banihal/Kalakote/Kupwara/Thanamandi..
14, Addl. Mobile Magistrate, Shopian/Thanamandi.
Treasury Qfficer, Sub Try. Distt. Court cotnplex, Janipiur, Jammu.

17-25 Treasury Officer,Kulgany/Kargil/Rajonri/Budgany/Batote/Malaupur/Tangmarg/
Banilial/Shropian/KathuaThanamandi..

. Ior inf. and n/a.
20. Order book.
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